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Dy. No. 73696/12
[F. No.A-32011/5/201 1-Ad of Ministry of Corporate Affairs]

Reference preceding notes from Ministry of Corporate Affairs regarding
implementation of order dated 11.01.2010 of the CAT (PB) in OA No.

account the APARs of 2001-02 or earlier.

2. The matter has been considered in this Department. Since the issue
has reached finality, this Department agrees to the implementation of the
above Court Order, in respect of the applicant only. This shall not be quoted as

—

3. Joint Secretary (E) has seen.
en/Pl
(Pushpe%der Ku/mar)
Under Secretary (Estt.D)
A/ 30/08/2012
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